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Removal of unwanted MTNL poles

692. SHRI SALIM ANSARI: Will the Minister of COMMUNICATIONS AND
INFORMATION TECHNOLOGY be pleased to state:

{a) whether it is a fact that some residents of South Extension, Part-I, South
Delhi have requested to remove MTNL poles having few or no wire link for delivery to

residences;
{(b) 1f so, the reasons for not removing such unwanted poles in the area; and

{c) whether MTNL/BSNL have any plans to remove ungainly poles in South

Delhi, South Extension area in a time bound manner;, and if not, the reasons therefor?

THE MINISTER OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI RAVI SHANKAR PRASAD): (a) Mahanagar Telephone Nigam
Limited (MTNL) has reported that no request for removal of its poles in South Extension,
Part-I, South Delhi area has been received.

(b} and (c) Do not arise in view of above.
Mobile Governance Programme

693. SHRI RAJEEV CHANDRASEKHAR: Will the Minister of
COMMUNICATIONS AND INFORMATION TECHNOLOGY be pleased to state:

(a) the steps Government is taking to implement the recently announced Mobile

(Govemance Programme;
(by the time-line and road-map for the same; and

(c) the specific elements of the Digital India campaign which are being used to
transform the functioning of Government Departments and (overnance services in order

to make them more efficient?

THE MINISTER OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI RAVI SHANKAR PRASAD): (a) and (b) Department of
Electronics and Information Technology (DeitY ), Government of India has started the
delivery of public services through mobile platform since July 2011. The following steps

have been taken to implement Mobile Governance so far:

(1)  DeitY has developed and notified the framework for Mobile Governance
in February, 2012.



